X | TEM NO 28 REG STRAR COURT. 2 SECTI ON XV

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR M K HANJURA

Petition(s) for Special Leave to Appeal (O No(s) . 29141/ 2013

THE REG ONAL PROVI DENT FUNDS COWMR. & ANR Petitioner(s)
VERSUS

M S. PREETI NURSI NG HOVE & ORS. Respondent ( s)

(with appln. (s) for deletion of respondents and interimrelief and
of fice report)

Date : 20/03/2015 This petition was called on for hearing today.

For Petitioner(s) Ms. Rashmi Mal hotra, adv.
M. Anup Kunar, Adv.

For Respondent (s) M . Tanmaya Agar wal , adv.
M. Vinay Garg, Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER

File not received.

Li st again on 10.07.2015.

(M K HANJURA)
Regi strar

SB
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